NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION

GOVT. OF INDIA
Telephone No.24608711 Upbhokta Nyay Bhawan
Fax No.24651505 ‘F' Block, GPO Complex, INA
New Delhi - 110023
No.A-2/Listing/NCDRC/2021 17" August, 2021
NOTICE

The Hon'ble President, National Commission, in keeping with the Office
Memorandum No.12/13/2016-JCA-2 dated 11" August, 2021, issued by Government
of India (Annexure-l) specifying that Holiday on account of Muharram will be
observed on Friday, the 20™ August, 2021 instead of 19" August, 2021, is pleased to
direct as uncer:

(i)  there will be no Court Sittings on 19" August, 2021 and 20" August, 2021;

(i) the Ragistry of the National Commission shall remain open on 18" August,
2021;

(i)  the czses listed for hearing on 20" August, 2021 shall be postponed to dates
from 23" August, 2021 to 27" August, 2021.

2; A list of cases of 20" August, 2021 which have been adjourned to different
dates is plazed at Annexure-ll, indicating the new dates just above each case
number/item number.

3. This issues with the approval of the Hon'ble President, for information of all
the concerned.

By Order

S-Muw

(S. Hanumantha Rao)
Joint Registrar
Copy to:-

(i) Sr.PPS to Hon'ble President — for information

(i)  The Deputy Registrar

(ii)  PS to Hon'ble Member(s) - for bringing the contents of this Notice to the
knowledge of the Hon'ble Member(s)

(iv) Assistant Registrars, Court Masters (S/NS), SO(s)/OSD of
RP/FA/CC/Listing Section

) Noice Board

(vi) SO (IT) - for uploading this Notice on the Website of the NCORC



ANNEXURE - T

No. 12/13/2016-JCA-2
Government of India
Ministry of Personnel, Public Grievances & Pensions
(Department of Persennel & Training)
Establishment (JCA-2 Section)

North Block, New Delhi - 110001
Dated the 11% August, 2021
OFFICE MEMORANDUM

Subject: Change in the date of Holiday on account of Muharram.

The undersigned is directed to say that holiday on account of Muharram was
notipec for 19% August, 2021 vide this Department’s O.M. No. 12/9/2020-JCA2,
dated 10™ June, 2020, subject to change in date, depending on sighting of the Moon.
Now the Ruiyat Hilal {Moon Sighting) Committee, headed by Shahi Imam, Jama
Masjd, Dzlhi, has announced that, in Delhi, Muharram would be observed on
20.08.2021(Friday).

cbserved cn Friday, the 20™ August, 2021 and all Central government Admir.istrative

Ofices, located in Delhi / New Delhi, shail remain closed on account of Muharram on
20 August, 2021,

2. Accordingly, in Delhi/New Delhi, the Holiday on account of Muharram will be | ’

3. For Offices outside Delhi / New Delhi, the Central Government Employecs
Coordination Committee or Head of Offices (where such Committees are not
functioninz) can decide the date, depending upon the decision of the concerned State
Gove:nment.

(S. P-Pant)
Deputy Secretary to the Govt. of India

All Ministries / Departments of the Government of India.

UPSZ / CVC /C&AG / National Commission for Linguistic Minorities ; National
Ccmmission for Scheduled Castes/National Commission for Scheduled
Tr.bes/National Commission for Minorities /President’s Secretariat / Vice President’s
Secratariat/Supreme Court / High Court / Central Administrative Tribunal / Central
Inormation Commission/Prime Minister’s Office / Cabinet Secretariat / Election
Ccmmission of India / National Human Rights Commission / National Commission
for Women ; National Commission for Backward Classes / Niti Ayog / Lok Sabha
Secr=tariat / Rajya Sabha Secretariat

A’l attached Offices and Subordinate Offices of Ministry of Personnel, Public
Grievances & Pensions/ MHA

Secrztary, Stafl Side, National Council [JCM), 13-C Ferozeshah Road, New Delhi

Al Staff Side Members of the National Council (JCM) z
ChLamman / Secretaries, Central Government Employce Welfare Coordination
Ccmmittees

AL Stafl Side Members of the Departmental Council (JCM), Ministry of Personnel,
Public Grievances and Pensions.

Chief Secretery, all the State Governments.

Deputy Secretary (Coordination), Delhi Govt, Secretariat, 1.G. Stadium, 1.T.O., New
Deln.

10. NIZ (DOPT; with the request to place this O.M. on the Website of

N oas
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ANNEXURE-II

NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION

NEW DELHI
LIST OF BUSINESS FOR FRIDAY THE 20 AUGUST, 2021
BENCH NO. 1
FOR PRONOUNCEMENT OF ORDERS
05/10/2021
FA/411/2019 TATA HOUSING DEVELOPMENT M/S. SHARDUL AMARCHAND
WITH COMPANY LTD. & ANR. MANGALDAS & CO.

IA/543372019 Vs,

IA/4158/2019 SANJIV MAHENDRU & ANR. -
(Exemption of file typed copies
of documents, Exemption from
filing the Certified Copy)

05/10/2021
CC/1119,/2018 APOORV BASNAL M/S. SHALABH GUPTA &
Vs. co.
M/S. VATIKA LTD. M/S. INDUSLAW
05/10/2021
FA/1114/2019 BIMLA VATI MR. HARISH GOYAL
WITH Vs.
IA/10918/2019 IMPROVEMENT TRUST MR. NEERAJ SHARMA &
(Stay) J.K. GUPTA
05/10/2021
CC/348/2017 UDAY CHAUDHARY & ORS. MR. AYUSH KHANNA
WITH Vs.
TA/13082/2017 M/S. CHD ARMAAN REALTECH PVT. -
LTD.
(Permission to File Joint
Complaint)
05/10/2021
CC/2866/2017 SANT ROHIDAS LEATHER INDUSTRIES MR. KUNAL CHEEMA
WITH & CHARMAKER DEVELOPMENT
IA/182/2019 CORPORATION LTD. SHRI VAIBHAV DANG,
IA/1269/2019 Vs.
VIJAYA BANK

(Cross-Examination,
Placing addl. documents)



FOR DIRECTIONS

23/08/2021

CC/576/2016 SURESH CHANDRA PARAKH IN PERSON

WITH Vs.

IA/8561/2019 DR. NARESH TREHAN M/S. CHAMBERS OF KAPUR
(Placing Record) & TREHAN

24/08/2021

CC/1934/2016 | MANNU KRISHAN MALHOTRA MR. K. BASUDEV RAO

WITH Vs.

TA/1003/2020 | EMAAR MGF LAND PVT. LIMITED & MR.ADITYA NARAIN
ANR.
(Directions)

24/08/2021

CC/359/2018 HEMLATA SINGH MR. SANGRAM SINGH &

WITH Vs. SAPNA SINGH

IA/16825/2019 | EMAAR MGF LAND LTD. & ANR.
(Condonation of Delay in Filing M/S. SUNIL MUND &
The Evidence) ASSOCIATES

25/08/2021

CC/1838/2018 GYANENDRA KUMAR VARSHNEY & ANR. MR. R.S. MALIK & ATUL
WITH Vs. KUMAR SHARMA
IA/1265/2020 NATIONAL INSTITUTE OF

TECHNOLOGY & 3 ORS. -

(Placing addl. documents)

26/08/2021

CC/644/2019 | QIDWAT UDDIN KIDWAI MR. R.L. SYNGAL
WITH Vs.

IA/11708/2019 M/S. ANSAL HOUSING LIMITED &  MR. VIKAS TIWARI

TA/6595/2019 | ANR. M/S. SKV ASSOCIATES
(Condonation of delay in filing

reply,

Stay)

26/08/2021
CC/645/2019  BIBEK CHAKRABARTY MR. R.L. SYNGAL
WITH MR. VIKAS TIWARI

S.
JA/11709/2019 M/S. ANSAL HOUSING LIMITED &
IA/6596/2019 NR.
—{Condonation of delay, Stay)




10.

11.

27/08/2021

CC/96/2020
WITH
IA/2387/2021
IA/2245/2021

23/08/2021

IA/5589/2021
In
CC/1695/2017

23/08/2021

MA/107/2021
In
FA/530/2008

24/08/2021

MA/208/2020
WITH
IA/3375/2021
In
FA/455/2012

24/08/2021

MA/209/2020
In
FA/456/2012

ARVIND NARPATRAJ KOTHARI & ANR. MR. BEHZAD FIRDAUSE

Vs.
M/S. AJMERA REALTY & INFRA
LIMITED & ANR.

(Condonation of delay in filing

reply,
Early Hearing)

IRANI

M/S. DS & ASSOCIATES

MISCELLANEOUS MATTERS

ALKA SIROHI

Vs.

M/S. EMAAR MGF LAND LIMITED
(Early Hearing)

MRS. RANJIT NARULA

Vs.

STATE OF HARYANA & ANR.
(FOR DIRECTIONS)

EAST AND WEST BUILDERS AND 2
ORS.

Vs.

POOJA V. SHAH AND 3 ORS.
(FOR DIRECTIONS)

EAST AND WEST BUILDERS AND 2
ORS.

Vs.

VIPUL D. SHAH & 3 ORS.

(FOR DIRECTIONS)

M/S. EXIMIUS LAW
PARTNERS

MR. ADITYA NARAIN,

MS. ANUSHREE NARAIN,
MR. ARNAV NARAIN,

MR. MISHRA RAJ SHEKHAR
& MR. GAURAV SHARMA

MR. SACHIN JANGIR

MS.SWATI SINHA

MS. SHUMAILA ALTAF
(AMICUS CURIAE)

M/S. VIDHII PARTNERS

MS. SHUMAILA ALTAF
(AMICUS CURIAE)



24/08/2021
MA/84/2021  PRATIMA RAJPAL & ANR. MR. SUSHIL KAUSHIK &
In Vs. MS. HIMANSHI SINGH
CC/1328/2017 PARSVNATH DEVELOPERS LIMITED

(FOR DIRECTIONS) M/S. KNM & PARTNERS
25/08/2021
EA/39/2020 | GYAN MISHRA IN PERSON
WITH Vs

IA/5541/2021( SAHARA INDIA MEDICAL INSTITUTE DR. S K KHATTRI
In LIMITED. & ANR.
CC/998/2015 (FOR EXECUTION)

25/08/202
RA/309/2019 GYAN MISHRA IN PERSON
In Vs.
CC/998/2015 | SAHARA INDIA MEDICAL INSTITUTE DR. S K KHATTRI &
T LIMITED. & ANR. RUDRAKSHI DEO
(FOR REVIEW)
26/08/2021
EA/59/2019 ARVIND KUMAR MR. S.C. PHOGAT,
WITH Vs. MR. SUSHIL KAUSHIK &

TA/15840/2019| RAMPRASHTA SARE REALITY PVT. MR. MANOJ YADAV
IA/18563/2019( LTD.

In (FOR EXECUTION) -
CC/2178/2017
26/08/2021
EA/60/2019 SUNIL KUMAR MR. S.C. PHOGAT
In Vs.
CC/619/2017 | M/S. RAMPRASTHA SARE REALTY H.K.J & ASSOCIATES
PVT. LTD.
(FOR EXECUTION)
26/08/2021
EA/71/2021 MADAN JEET SINGH & ANR. MR, SUSHIL KAUSHIK &
In Vs. MS. HIMANSHI SINGH
CC/310/2019 | M/S. RAMPRASTHA PROMOTERS &
DEVELOPERS PVT. LTD. & ANR. M/S. LEXSTONE CHAMBERS

(FOR EXECUTION)



18.

19.

20.

21.

22.

26/08/2021

EA/97/2021
In
CC/735/2015

25/08/2021

EA/92/2019
WITH
IA/22/2020
IA/1921/2021
In
CC/45/2018

27/08/2021

EA/127/2019
WITH
IA/3542/2020
In
CC/1457/2017

27/08/2021

EA/140/2020
In
CC/243/2018

27/08/2021

EA/172/2020
WITH
IA/6566/2020
In
CC/1874/2018

0

RP CITY WELFARE ASSOCIATION MR. SUSHIL KAUSHIK &

Vs. MS. HIMANSHI SINGH
M/S. RAMPRASTHA PROMOTERS &

DEVELOPERS (PVT) LTD. MR. GAGAN GUPTA

(FOR EXECUTION)

ANUPAM LAKHINA & ANR. MR. DEEPAK KHUSHALANI
Vs.

M/S. IREO GRACE REALTECH MS. RENU GUPTA
PRIVATE LIMITED & 4 ORS.

(FOR EXECUTION)

SHAFEEQUE KADAMBOT IBRAHIM MS. BINDU K. NAIR,

Vs. ABDUL KADER, PREETI
M/S. NUCLEUS PREMIUM PROPERTIES BHASIN ANAND & VINAYAK
PVT. LTD. MOHANDAS

(FOR EXECUTION) M/S. INDIA LAW

NAVNEET JAIN & ANR. MR. ABHISHEK CHHABRA
Vs,

ANSAL CROWN INFRABUILD INDIA MR. ROHIT GUPTA
PVT. LTD.
(FOR EXECUTION)

YASH PAL SABHARWAL & 2 ORS. M/S. PSP LEGAL

Vs.

VATIKA LIMITED MR. PANKAJ VIVEK &
(FOR EXECUTION) MS. BIDYARANI



1 6:

FOR ADMISSION
(FRESH MATTERS)

23/08/2021
23. FA/384/2021 |MR.JASVINDER SINGH S/0 MR. M/S. MIDHA & MIDHA LAW
WITH JASBIR SINGH OFFICES

IA/3835/2021 |Vs.

IA/3836,/2021 |M/S. OCUS SKYSCRAPERS REALTY -
LIMITED THROUGH MANAGING
DIRECTOR

(Stay,

Exemption from filing the
Certified Copy)

23/08/2021
24, FA/385/2021 [MRS. MANISHA GOSAIN W/0 MR. M/S. MIDHA & MIDHA LAW
WITH VIKAS GOSAIN OFFICES

TA/3837/2021 | Vs.
IA/3838/2021 | M/S. OCUS SKYSCRAPERS REALTY -
— LIMITED
(Stay, Exemption from filing
the Certified Copy)

FOR ADMISSION
(AFTER NOTICE)

23/08/2021

25. FA/1997/2019 A.L.A. MEMORIAL NURSING HOME & MS. D. DURGADEVI
2 ORS.
Vs. -
TMT. MUTHULAKSHMI & 3 ORS.

24/08/2021
26. FA/167/2021  ACHARYA BHIKSHU GOVERNMENT MR. SANJAY DEWAN
WITH HOSPITAL & 3 ORS.

IA/2155/2021 Vs. -
INDERJEET SINGH
(Condonation of delay)

26/08/2021

WITH PVT. LTD.
IA/2466/2021 | V.

27? FA/191/2021 /M/S. FERROUS INFRASTRUCTURE M/S. ALGO LEGAL
S.
IA/2467/2021 | DR. SATHISH CHANDRA

e



28.

29.

30.

32,

26/08/2021
FA/192/2021 M/S. FERROUS INFRASTRUCTURE
WITH PVT. LTD.
IA/2469/2021 | Vs.
IA/2470/2021 [ MEGHANA SINGH.
— (Directions, Exemption from
filing the Certified Copy)
26/08/2021
CC/3431/2017 LUNA RAJ & 7 ORS.
WITH Vs.
IA/15933/2019 M/S. NARAYAN BUILDERS AND
IA/16046/2019 DEVELOPERS
IA/2461/2020 (Impleadment of Parties,
Modification of order,
Placing addl. documents)
27/08/2021
CC/1/2021 CAPITAL GREENS APARTMENTS
OWNERS ASSOCIATION
Vs.
DLF HOME DEVELOPERS LIMITED & 2
ORS.
FOR FINAL HEARING
23/08/2021
EA/14/2021 BPTP SPACIA PARK
WITH Vs.
IA/5326/2021( M/S. BPTP LTD.
IA/5652/2021| (FOR EXECUTION, Deletion Of
In Names, Deletion Of Names)
CC/1815/2016 | (Part Heard)
23/08/2021
EA/15/2021 BPTP SPACIA PARK
WITH Vs.
IA/4101/2021 | M/S. BPTP LTD.
In (FOR EXECUTION)

CC/1815/2016 |\ (Part Heard)

M/S. ALGO LEGAL

MR.KAMAL MEHTA

MR. VIVEK JAIN, RAHUL
LODHA & SUCHITRA
KUMBHAT

MR. PAWAN KUMAR RAY

M/S. PSP LEGAL

MS. DEEPTI RAJPAL,
MS. NIDHI TEWARI,
MR. SHIKHAR GARG &
MR. GANESH BAPU TR

M/S. PSP LEGAL

MS. DEEPTI RAJPAL,
MS. NIDHI TEWARI,
MR. SHIKHAR GARG &
MR. GANESH BAPU TR



33.

34.

35.

36.

37.

23/08/2021
EA/16/2021 BPTP SPACIA PARK
In Vs.

CC/1815/2016{ M/S. BPTP LTD.
_—" (FOR EXECUTION)
(Part Heard)

23/08/2021

RP/3444/2011 BEJANTI DEVI & ORS.

s.
DIVISIONAL MANAGER, NATIONAL
INSURANCE CO. LTD. & ANR.

23/08/2021

FA/207/2013  SUMAN D. MANE (DEAD) THROUGH

WITH LRS. & 4 ORS.
IA/1129/2021 Vs.

IA/1942/2021 DIRECTOR, GRANT MEDICAL

FOUNDATION & ORS.

(Directions, Condonation of
delay depositing amount)

24/08/2021

CC/1293/2015 RAHUL SHARMA
Vs.

PRAYAG HOSPITAL & RESEARCH
CENTRE PVT. LTD. & 4 ORS.

24/08/2021

CC/1545/2016 DEVINDER SINGH
Vs.

MAX HEALTHCARE INSTITUTE

LIMITED & 4 ORS.

M/S. PSP LEGAL

MS. DEEPTI RAJPAL,
MS. NIDHI TEWARI,
MR. SHIKHAR GARG &
MR. GANESH BAPU TR

MR. K.P. SUNDER RAO
(AMICUS CURIAE)

MR. ABHISHEK KUMAR,
MR. RAMNEEK NANDA &
MR. C.K. GOLA

MR. KUNAL CHATTERJI

MR. ABDULRAHIMAN
TAMBOLI,

MR. RAHUL JOSHI &

MR. LENIN SINGH HIJAM

MR. DARA K. IRANI

M/S. A.G. & ASSOCIATES
MR. K. G. SHARMA &

MR. S. K. ROY

M/S LEXPRO LAW FIRM
MR. HARSH KUMAR

MR. KARANVIR SINGH
KHEHAR &
MR. SAVINDER SINGH



38.

39.

40.

41.

42,

43.

24/08/2021
RP/3307/2016

WITH
IA/276/2020

24/08/2021

FA/628/2017
WITH
TIA/4433/2017

24/08/2021

CC/1047/2017
WITH
IA/19354/2018

25/08/2021

CC/1382/2017

25/08/2021

CC/1383/2017
WITH
IA/7811/2017
IA/7812/2017
IA/17100/2017
IA/3997/2019

25/08/2021

CC/3426/2017

DR. SACHIN TYAGI

Vs.

SULTAN MOHD. KHAN
(Condonation of delay)

ORIENTAL INSURANCE CO. LTD.

Vs.

M/S. R.R. & ASSOCIATES

MR. RITESH KHARE

MR. RAVINDER SINGH

M/S. GENUS POWER INFRASTRUCTURE MS. ANKITA CHAUDHARY

LTD.
(Condonation of delay)

ALOK KUMAR SINGH & ANR.
Vs.

EMAAR MGF LAND LTD. & 2 ORS.

(Placing Record)

ASMA M A & 69 ORS.
Vs.

RATHI

M/S. PSP LEGAL

MS. NAMITHA MARIANNE
MATHEWS &

MS. POORVA PANT

MR. PANKAJ BHAGAT,
MR. SADRE ALAM &

DREAMZ INFRA INDIA LIMITED & 3 MS. SHIPRA BHUTTAN

ORS.

MS. TUSHARIKA SHARMA

RAMA KRISHNA PENDYALA & 24 ORS. MR. PANKAJ BHAGAT,

Vs.

MR. SADRE ALAM &

DREAMZ INFRA INDIA LIMITED & 6 MS. SHIPRA BHUTTAN

ORS.

(Permission to File Joint

Complaint,

Stay,

Publication,
Impleadment of Parties)

GEETA MEHRA & ANR.
Vs.
BPTP LTD. & ANR.

M/S. TMT LAW PRACTICE

M/S. CONVERGENCE LEGAL



44,

45.

46.

47.

48.

49.

25/08/2021

CC/535/2018

25/08/2021

CC/700/2018

25/08/2021

:10:

JAIDEEP SINGH AUJLA & ANR.

Vs.

M/S. COUNTRY COLONIZERS PVT.

LTD.

SACHIN PARTI & ANR.
Vs.

ANSAL CROWN INFRABUILD PVT.LTD.

RP/832/201£—7 DR. BHASKAR DAS

25/08/2021

RP/833/2018

25/08/2021

RP/957/2018
WITH
IA/6120/2018

IA/20520/2018!

—'Maintainability of complaint)

26/08/2021

WITH
IA/17285/2018
TA/17286/2018
IA/11195/2019
IA/7007/2020

Vs.
KAMAL GOSWAMI & 4 ORS.

DR. WALI ISLAM & ANR.
Vs.
KAMAL GOSWAMI & 3 ORS.

DR. SANJOY SEN

Vs.

KAMAL GOSWAMI & ORS.
(Condonation of delay,

FA/lGO?/ZOlé‘jRELIABLE REALTECH PVT. LTD.

Vs.

RAJESH KUMAR

(Stay,

Condonation of delay,
Condonation of delay,
Exemption for filing
Translation Documents)

MR. RAJBIR SINGH GURON

M/S. VSA LEGAL

M/S. PSP LEGAL

M/S.ALLIANCE LAW GROUP

MR. RABIN MAJUMDER &
DEENDAYAL PRAJAPAT

MD. LIAKAT ALI & AMIT
GHOSH

MR. SANJOY KUMAR GHOSH
& MS. RUPALI S. GHOSH

MR. RABIN MAJUMDER &
DEENDAYAL PRAJAPAT
MD. LIAKAT ALI & AMIT
GHOSH

MR. SANJAY KUMAR ROY,
FANISH KUMAR RAI &
ABINASH KUMAR

MD. LIAKAT ALI & AMIT
GHOSH

M/S. DATTA & CO.

MR. MADHURENDRA KUMAR



50.

51.

52.

53.

s iz

26/08/2021

FA/1608/2018 | RELIABLE REALTECH PVT. LTD.
WITH Vs.

IA/17287/2018| ALOK MISHRA & ANR.
IA/17288/2018| (Stay,

IA/11196/2019| Condonation of delay,
IA/7009/2020 |Condonation of delay,
Exemption for filing

= Translation Documents)

26/08/2021

RP/420/2019 INDU CT SCAN AND DIAGNOSTIC
WITH CENTRE & ANR.
IA/3489/2019 Vs.
IA/3490/2019 ABHILASHA & ANR.
(Stay,
Exemption from filing the
Certified Copy)

27/08/2021
CC/606/2020  VINITA SINGLA
WITH Vs.

IA/5760/2020 M/S. ELDECO INFRASTRUCTURE &
PROPERTIES LTD.
(Exemption from filing the
Certified Copy)

27/08/2021

CC/870/2020 VIKAS GUPTA

WITH Vs.

IA/1922/2021 SWASTIK MATERNITY CENTRE & 3
ORS.
(Directions)

27/08/2021

RP/427/2020 | DR. ASHOK SINHA & ANR.

WITH Vs.

TA/3454/2020 | NIRMALA DIXIT & 4 ORS.
(Stay)

M/S D & T JURIS

MR. MADHURENDRA KUMAR

MR. SUNIL KHATTRI &
S.K. ROY

MR. MAIBAM N. SINGH

MR. SOUGATA GANGULY

M/S. P & P LAW
CHAMBERS

M/S. THE LEGIT EYE LAW
FIRM

MR. JEEVAN PRAKASH

MR. PAWAN KUMAR RAY
M/S. NAGPAL &
ASSOCIATES

MR. VIZZY AGARWAL &
MS. RADHIKA AGARWAL



55.

56.

57.

s 12

27/08/2021

RP/432/2020
WITH
IA/5834/2020

DR. RAJESH SABOO

Vs,
NIRMALA DIXIT & ORS.
(Stay)

27/08/2021
RP/612/2020 | DR. RAJESH SABOO

Vs.

NIRMALA DIXIT & 8 ORS.

27/08/2021
RP/711/2020 | NIRMALA DIXIT
WITH Vs.
IA/5327/2020 | DR. RAJESH SABU
IA/5328/2020 | (Condonation of delay,
—  Exemption from filing the
Certified Copy)

MR. NIKHIL JAIN
M/S. NAGPAL &
ASSOCIATES

MR. VIZZY AGARWAL &
MS. RADHIKA AGARWAL

MR. NIKHIL JAIN
MR. VIZZY AGARWAL &
MS. RADHIKA AGARWAL

M/S. NAGPAL &
ASSOCIATES

MR. VIZZY AGARWAL &
MS. RADHIKA AGARWAL

ate ata ate
e
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LIST OF BUSINESS FOR FRIDAY THE 20* AUGUST, 2021

BENCH NO. 2

FOR ADMISSION
(FRESH MATTERS)

23/08/2021
RP/199/2008 CHANDIGARH ADMINISTRATION & MR. AJAY PAL
ANR.
Vs. -
BALWINDER KAUR & ANR.
25/08/2021
RP/221/2020 FAZILKA IMPROVEMENT TRUST MR. SHUBHAM BHALLA
WITH Vs.

IA/1870/2020 | MANJU MATTA -
IA/4128,2020| (Stay,
Placing Record)

25/08/2021

RP/222/2020 FAZILKA IMPROVEMENT TRUST & MR. SHUBHAM BHALLA
WITH ANR.
IA/1871/2020 | Vs. -
IA/4125/2020 | SHEETAL DODA
(Stay,
Placing Record)

26/08/2021

FA/2370/2019 ANITA YADAV SHIVA NAND MISHRA
WITH Vs.
TA/19846/2019 M/S. ADVANCE INDIA BUILDERS AND -

PROMOTERS PVT. LTD. & 2 ORS.

(Condonation of delay)

27/08/2021
FA/103/2021 M/S. ZORAN DISTRIBUTORS MR. KARAN DEWAN &
WITH Vs. AANCHAL JAIN

IA/1107/2021 VRL LOGISTICS LTD.

TA/1108,/2021 (Condonation of delay, -
Exemption from filing the
Certified Copy)



=)

10.

11.

24/08/2021

EA/6/20.9
In
CC/1105,2016

24/08/2021

EA/94/2019
In
CC/1107,/2016

24/08/2021

EA/302/2019
In
CC/1108/2016

24/08/2021

EA/145/2019
In
CC/1109/2016

24/08/2021

EA/95/2019
In
CC/1111/2016

24/08/2021

EA/7/2019
In
CC/1112/2016

;14

* MISCELLANEOUS MATTERS

NEETA N. MOHNANI & ANR.

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

ZAKIUDDIN HAKIMUDDIN
Vs.

EAST & WEST BUILDERS
(FOR EXECUTION)

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

RHITIK GAUTAM KARANDE & 2 ORS.

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

MUSTAFA NALWAL & ANR.
Vs.

EAST & WEST BUILDERS
(FOR EXECUTION)

NAFISA MITHAIWALA & ANR.

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

RASHI AGARWAL SINGH & ANR.

MR. SUDESH BHOLE,
MR. ARJUN HARKAULI &
MS. ARUNIMA BISHNOI
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. ARJUN HARKAULI
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. SHASHWAT PARIHAR
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. UDIT GUPTA
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. ARJUN HARKAULI
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. SUDESH BHOLE,
MR. ARJUN HARKAULI &
MS. ARUNIMA BISHNOI

M/S. SURANA LAW OFFICE

M/S. AGARWAL LAW
ASSOCIATES



12.

13.

14.

15.

16.

17.

24/08/2021

EA/142/2019
In

24/08/2021

EA/151/2019
In
CC/1115/2016

24/08/2021

EA/129/2021
In
CC/1729/2016

24/08/2021

EA/133-
134/2018

In
CC/1729,/2016

24/08/2021

EA/29/2019
In
CC/1357/2017

24/08/2021

EA/150/2019
In
CC/1359/2017

R

MAHENDRA SINGHI & ANR.
Vs

CC/1114/2016 \EAST & WEST BUILDERS

(FOR EXECUTION)

MAHAFRID VIRAF TUREL & ANR.

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

MUFAZZAL Y. KAPADIA & ANR.

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

MUFAZZAL Y. KAPADIA & ANR.

Vs.
EAST & WEST BUILDERS
(FOR EXECUTION)

AMEYA ASHOK KATE & ANR.
Vs.

EAST & WEST BUILDERS (RNA CORP

GROUP COMPANY)
(FOR EXECUTION)

MUNIRA H. KARWA & ANR.
Vs.

EAST & WEST BUILDERS (RNA CORP

GROUP COMPANY)
(FOR EXECUTION)

MR. UDIT GUPTA

M/S. SURANA LAW
OFFICES

MR. UDIT GUPTA
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. UDAY B. WAVIKAR,
MR. VIKAS NAUTIYAL

MR. UDAY B. WAVIKAR,
SUPRIYA PATIL & VIKAS
NAUTIYAL

M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCTIATES

MR. UDIT GUPTA,

MR. SIDDHESH BHOLE &
MR. ANUP JAIN

M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. UDIT GUPTA,

MR. SIDDHESH BHOLE &
MR. ANUP JAIN

M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES



18.

19.

20.

21.

22.

1 16:

24/08/2021
EA/143/2019 | FRANK GOVEAS (SINCE DECEASED) MR. UDIT GUPTA,
In REPRESNTED THROUGH LEGAL HEIR & MR. SIDDHESH BHOLE &
CC/1360/2017 | ANR. MR. ANUP JAIN
Vs. M/S. SURANA LAW
EAST & WEST BUILDERS (RNA CORP OFFICES &
GROUP COMPANY) M/S. AGARWAL LAW
(FOR EXECUTION) ASSOCIATES
24/08/2021
EA/140/2019 |BHAVESH DHIRAJLAL SHETH & ANR. MR. ANUP JAIN,
WITH Vs. MR. UDIT GUPTA &
IA/7636/2020 | EAST & WEST BUILDERS (RNA CORP MR. SIDDHESH BHOLE
In GROUP C€O.) M/S. SURANA LAW
CC/1362/2017 | (FOR EXECUTION) OFFICES &
M/S. AGARWAL LAW
ASSOCIATES
24/08/2021
EA/141/2019 |ROHIT D. SHETTY & ANR. MR. ANUP JAIN,
In Vs. MR. UDIT GUPTA &
CC/1364/2017 |EAST & WEST BUILDERS (RNA CORP MR. SIDDHESH BHOLE
GROUP CO.) M/S. SURANA LAW
(FOR EXECUTION) OFFICES &
M/S. AGARWAL LAW
ASSOCIATES
24/08/2021
EA/152/2019 |PREETI L. LALWANI MR. UDIT GUPTA &
In Vs. MR. SIDHESH BHOLE
CC/2311/2017 | EAST & WEST BUILDERS (RNA CORP M/S. SURANA LAW
GROUP CO0.) OFFICES &
(FOR EXECUTION) M/S. AGARWAL LAW
ASSOCIATES
24/08/2021
EA/22/2019 ZAINUB BAI MR. ARJUN HARKAULI
WITH Vs. M/S. SURANA LAW
IA/2467/2019 |EAST & WEST BUILDERS OFFICES &
IA/5259/2019 | (FOR EXECUTION) M/S. AGARWAL LAW
In ASSOCIATES
CC/1117/2016 :




23.

24.

25.

26.

27.

24/08/2021

EA/23/2019
WITH
IA/2468/2019
In
CC/1118/2016

24/08/2021

EA/96/2019
In
CC/1356,/2017

24/08/2021

EA/144/2019
WITH
IA/4945/2021
In
CC/1116/2016

—

23/08/2021

FA/1078/2017
WITH

IA/8361/2017
IA/7513/2019
IA/7514/2019
IA/8198/2019
IA/8753/2019

25/08/2021

CC/3496/2017
WITH

IA/3448/2018 M/S. RAMPRASTHA PROMOTERS AND
IA/12772/2018 DEVELOPERS PVT. LTD. & 4 ORS.

R Y/

SAI GIRIDHAR

Vs.

EAST & WEST BUILDERS
(FOR EXECUTION)

MADHAVI OHRI
Vs.

EAST & WEST BUILDERS (RNA CORP

GROUP COMPANY)
(FOR EXECUTION)

MR. ARJUN HARKAULI
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

MR. ARJUN HARKAULI
M/S. SURANA LAW
OFFICES &

M/S. AGARWAL LAW
ASSOCIATES

JAL G GANDHI (SINCE DECEASED) & MR. UDIT GUPTA

ANR.

Vs.

EAST & WEST BUILDERS
(FOR EXECUTION)

FOR DIRECTIONS

MVL LIMITED

Vs.

RAJESH CHATRATH & ANR.
(Condonation of delay,
Early Hearing,

Stay, Stay,

Stay)

SANTOSH & ANR.
Vs.

(Dismissal of complaint,

Condonation of Delay in Filing

The Rejoinder)

M/S. SURANA LAW
OFFICES &
M/S. AGARWAL LAW
ASSOCIATES

M/S. ZEUS LAW

MR. HARISH CHHABRA &
HARI KISHAN

MR. DEEPANKER MOHAN

M/S. LEXSTONE CHAMBERS



28.

29.

30.

31.

32.

26/08/2021

€C/1312/2019
WITH
1A/966/2020
1A/16525/2019

23/08/2021

RP/114/2020

27/08/2021

RP/25/2021
WITH
IA/289/2021
IA/290/2021
TA/1405/2021

23/08/2021

CC/284/2014

23/08/2021

RP/4825/2012

2185

ANUJ MISHRA

Vs,

M/S. ANTRIKSH ENGINEERS
CONSTRUCTION & 3 ORS.
(Directions, Directions)

FOR ADMISSION
(AFTER NOTICE)

STATE BANK OF INDIA
Vs.
KULDEEP VERMA & ORS.

ORIENTAL INSURANCE COMPANY
LIMITED

Vs.

HAMIRA RAM

(Stay,

Exemption for Filing Official
Translation,

Filing the evidence)

FOR FINAL HEARING

M/s CEMCON TRACK INDUSTRIES,
Vs.

M/s BAJAJ ALLTANCE GENERAL
INSURANCE COMPANY LTD. & ANR.,

MANISH GOYAL

Vs.

HARYANA URBAN DEVELOPMENT
AUTHORITY

M/S. PERITIA LAW
CHAMBERS

MR. HIMANSHU TYAGI (R-
1,2,3)

M/S. ASA LAW FIRM

MRS. JAYA TOMAR

M/S. A.K. ASSOCIATES

M/S. PHOENIX LEGUS

MS. DEEPA CHACKO &
MR. S.M. TRIPATHI
M/S. CHIRAMEL & CO.
MR. RAVINDER NAIN

MR. MADHURENDRA KUMAR

MS. ANUBHA AGRAWAL



3

34.

35.

36.

37.

38.

3.

:19:

23/08/2021

FA/880/2015
Vs.
M/S. S.K. INDUSTRIES

23/08/2021

FA/533/2D16 ASHOK KUMAR GOEL

WITH Vs.

IA/15785/2017 BRANCH MANAGER, ICICI BANK

IA/4669/2019 (Placing addl. documents,
Directions)

23/08/2021

ORIENTAL INSURANCE CO. LTD.

MR. VISHNU MEHRA &
MS. SAKSHI MITTAL

MR. SARVESH KUMAR
SHARMA & RITESH KHARE

IN PERSON

M/S. HEMANT GUPTA &
ASSOCTATES

FA/1201/2016 MANIDWEEP ASHWAM TRUST & 7 ORS. MS. SHUSHI SINGH &

MR. S.K. DUBEY

SOMPURA NAVINCHANDRA CHUNILAL & MS. MANISHA T. KARIA,

Vs,
ANR.
24/08/2021
FA/32/2017 LIFE INSURANCE CORPORATION OF
INDIA
Vs.

JAYSHREE SURESH GAMBHIR

24/08/2021
FA/462/2018 JAYSHREE SURESH GAMBHIR
WITH Vs.
IA/6069/2018 |LIFE INSURANCE CORPORATION OF
IA/6071/2018 |INDIA
— 1 (Condonation of delay,
Placing addl. documents)
24/08/2021
FA/103/2017 M/S. RAHEJA DEVELOPERS LTD.

Vs.
PRAKASH KAUR SAHOTA

SRISHTI RANI & NIDHI
NAGPAL

MR. BUDDY A.
RANGANADHAN

MRS. DEEPLAXMI Y.
DESHMUKH &

MR. RAVINDRA CHINGALE

MRS. DEEPLAXMI Y.
DESHMUKH

MR. A.V. RANGAM &

MR. BUDDY A.
RANGANADHAN

M/S. KARANJAWALA & CO
MR. MADHURENDRA KUMAR



25/08/2021

39. RP/1251/2017

25/08/2021
40. RP/2061/2017 M/S. KAPIL CHIT FUNDS PVT. LTD.
WITH & ANR.
IA/13571/2017 Vs.
PAYAKARAO UPENDRA.
(Placing addl. documents)
25/08/2021
41. RP/2222/2017 INDIABULLS HOUSING FINANCE LTD.
WITH & ANR.
IA/18846/2019 Vs.
MAJHAR ILAHI SHAMSI
(Stay)
25/08/2021

42. RP/2365/2017

25/08/2021

43. RP/2374/2017

26/08/2021
44, | FA/833/2018
+# | WITH
4q | IA/9600/2018

— TA/23004/2018

1220

PARIWAR SEWA SANSTHA
Vs.

LATE RAMESH CHAND (THROUGH

LEGAL HEIRS)

DOMINIC AROKIANATHAN
Vs.
RAHUL AMIN & 2 ORS.

NATIONAL INSURANCE COMPANY LTD.

Vs.

BIJAY KUMAR BANDHU & ANR.

JALANDHAR IMPROVEMENT TRUST &

ANR .
Vs.
RAJEEV NARANG

(Placing addl. documents,

Condonation of delay)

MR. MAYANK KUMAR &
MR. AWNISH KUMAR

MR. AKHILESH

MR. D. BHARAT KUMAR &
MR. TADIMALLA BASKAR
GOWTHAM

MR. MADHURENDRA KUMAR

MR. KRISHAN KUMAR

MR. KAMAL CHAMARIA,
SABYASACHI MISHRA &
RAM CHANDRA SHARMA

MR. SANJIV SALUJA &
MR. DHRUV GROVER
MS. SITWAT NABI

MR. D.S. VOHRA

MS. NEERJA SACHDEVA
MR.UDAY KUMAR
M/S. BKM ASSOCIATES,

MR. HARIT SHARMA,
MS. MADHU SANDHU,
MR. ESHIYOT WALIA &
MR. TUSHAR SHARMA
MR. ANIRUDH KRISHNA
MUDGAL






